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Applicant impugns responda^ts' letter dated

15.2.99 (Ann exure-A/l) rejecting his candidature for

CSE( Preliminary ) Exam.1 999 scheduled for 30,5, 99 on

the ground that y/ijayuada Centre opted by him is not

on e 0 f the prescribed centre for the exam,

2,' Heardiapplicant's counsel Shri Behera.

3, A perusal of the advertisement appearing in

Bnploym^t Neus for CSE (P rel im), t999 makes it clear

that y/ijayauad is indeed not one of the prescribed

Centre for holding the exam. The exam , in stru ction s

specifically directs candidates to fill up the application

forms fully and correctly, failing uhich it is liable to

be rejected.

4, Applicant's counsel has not.been able to
gi ve

establish that applicant indeed did^is option to appear

at any one of the prescribed centres for the aforesaid
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exano' and under the circumstance respondaits cannot be

faulted for rejecting his candidature#

5, Shri Bahra has emphasised that respondrfits

should act fairly and in this oonnection cites 1991

(4) see 54, but the exam, rules are applicable

for all candidates and if applicant by not filling

in the application form correctly and giving on e o f

the prescribed cd^tres from uhere he opted to appear>

respondents cannot be said to have acted unfairly

in following the rules and rejecting his candidature#

6,' Houever, nothing contained in this order

uill preclude UPSC from them s el ves adnitting the

applicant in the aforesaid examination, if they so

con si der'^

7,i This OA is di an is sad in limine#
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